NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 26.08.2025 (TUESDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Canara Bank Mr. ML Ganesh
(Ins) No. 404/2025 Vs
For Stay Nife Fire Systems Pvt
IA No. 1166/2025 Ltd, Rep By its
liquidator, S Rajagopal
2. | Comp App (AT) (CH) Gajjala Vivekanand Mr. Adarsh
(Ins) No. 405/2025 Vs Subramanian
Manjeera Retail
Holdings Pvt Ltd &
9 Ors.
3. | Comp App (AT) (CH) Tata Capital Limited Mr. Gaurav Chatterjee
(Ins) No. 406/2025 Vs
Mohan Rao Indukuri
4. | Comp App (AT) (CH) Tata Capital Limited Mr. Gaurav Chatterjee
(Ins) No. 407/2025 Vs
Uma Vani Indukuri
5. | Comp App (AT) (CH) Punjab National Bank Mr. Pranava Charan
(Ins) No. 408/2025 Representing the SCC
of Lanco Vidarbha
Thermal Power Limited
6. | Comp App (AT) (CH) N Srinivasan Mr. A Saravanan
(Ins) No. 410/2025 General Secretary, Indu
For Stay Employees Progressive
IA No. 1168/2025 Union
For Urgent Hearing Vs
IA No. 1169/2025 CA M Suresh Kumar
Mahalingam
Liquidator of
Hindustan Builders
Photo Films Co Ltd &
Anr.
7. | Comp App (AT) (CH) Jasbir Kaur Mr. S Gokul
(Ins) No. 411/2025 Vs
For Stay Chandrasekhar
IA No. 1170/2025 Sagutoor, RP of Vimala
Joseph Raj & Anr.
8. | Comp App (AT) (CH) No. | George Ittan Mr. Philip Mathew
103/2025 Vs
Munnar Ridgetree
Residences Pvt Ltd &
Ors



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

9. | Comp App (AT) (CH) M Lalitha Mr. Vinay Mathew
(Ins) No. 252/2025 Vs Joseph
For Condone Delay K Parameswaran Nair
IA No. 1164/2025 RP, Samson and Sons
Delay in refiling Builders & Developers
IA No. 1165/2025 Pvt Ltd & Anr

For Orders
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
10. | IA No. 1108/2025 K. Parthiban Rasu Mr. Sudarshana Mr. Ashwin Shabhag

(To implead)

in

Comp App (AT) (CH)
(Ins) No. 11/2025

For Stay

IA No0.9508& 1009/2025
To Adv. Hg.

IA No. 949/2025

Suspended Director of
Star Trace Pvt Ltd

Vs

R Venkatakrishana, RP

Sundar

For Admission (After Notice)

95/2025

For Additional Docs
IA No. 951/2025
For Direction

IA No. 952/2025

Vs
Midwest Granite Pvt
Ltd & 8 Ors.

Kumar

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
11. | Comp App (AT) (CH) Chandran M E & 9 Ors | Mr. Sriram Mr. Pradeep Joy-R1
(Ins) No. 247/2021 Vs Venkatavaradan Mr. Bijoy P Pulipra R2
For Stay Lissie Medical
IA No. 518/2021 Institutions & Anr
12. | Comp App (AT) (CH) Madala Srinivasu & Mr. T Ravichandran Mr. Yogesh Jagia- R1
(Ins) No. 89/2023 Anr.
For Exemption Vs
IA No. 318/2023 Veera Venkata
Satyanarayana Rao
Vadlamani & 2 Ors.
WITH
13. | Comp App (AT) (CH) Madala Srinivasu & Mr. T Ravichandran Mr. Vijay Narayan R2
(Ins) No. 90/2023 Anr. Mr. DVAS Ravi Prasad
For Exemption Vs R5 R9 R10 R15
IA No. 320/2023 Ind-Barath Thermal Mr. Yogesh Jagia- R4
Power Ltd & 17 Ors R12 R13 R16
14. | Comp App (AT) (CH) Anil Kumar Ojha, Mr. Anil Kumar Ojha Mr. K Pawan Jhabakh
(Ins) No. 332/2024 Promoter and Party-in-person
Managing Director
(Suspended), SLO
Industries Ltd.
Vs
Revathi S
Raghunathan,
Liquidator of SLO
Industries Ltd
15. | Comp App (AT) (CH) Sajan Varghese Mr. Ashok B Shenoy Mr. ML Ganesh
(Ins) No. 474/2024 Vs
For Stay The South Indian Bank
IA No. 1301/2024 Ltd & Anr
16. | Comp App (AT) (CH) No. | MVV Nagi Reddy (HUF) | Mr. BSV Prakash Mr. TK Bhaskar

For Caveator




17. | Comp App (AT) (CH) A Tenzing & Anr. Mr. Prithvi Raj JS Ms. Shubharanjani
(Ins) No. 26/2025 Vs Ananth- R3
For Stay Rajalakshmi
IA No. 112/2025 Vardarajan, RP of
For Direction Supreme Coated Board
IA No. 113/2025 Mills Pvt Ltd & 2 Ors
18. | Comp App (AT) (CH) Sikakollu Chandra Mr. V Ravi Kumar Mr. VV Sivakumar R2
(Ins) No. 241/2025 Mohan
For Stay Ex-Director of Bheema
IA No. 679/2025 Cements Ltd & 2 Ors.
Vs
Resolution Applicant of
Bheema Cements Ltd.
& Anr.
19. | Comp App (AT) (CH) Religare Finvest Ltd Mr. Ashwin Shanbhag

(Ins) No. 253/2025
For Stay
IA No. 712/2025

Vs
Liquidator, Ashok
Magnetics Ltd.

For Hearing

(Ins) No. 278/2021
For Stay
IA No. 598/2021

Ltd.

Vs

K Easwara Pillai,

RP of Mathstraman
Manufacturers and
Traders Pvt Ltd& 6 Ors

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
20. | TA (AT) No.188/2021 Dr. Joe Verghese & 2 Ms. Arthi Fernandes Mr. AM Sridharan R1
(Comp App (AT) No. Ors. Mr. Saji P John R3 R4 &
77/2019) Vs R6
Omega Hospitals Pvt Mr. Prasad Vijayakumar
Ltd & 6 Ors. R5
WITH
21. | TA (AT) No. 189/2021 Dr. P Mahabala Rai Mr. K Sathiyamurthi Mr. AM Sridharan R1
(Comp App (AT) No. Vs Mr. Prasad
105/2019) Omega Hospitals Pvt Vijayakumar- R5
Ltd & 10 Ors.
22. | TA (AT) No. 29/2021 Maharashtra Seamless | Mr. Ajay Bhargava
(Comp App (AT) (Ins) Ltd. Ms. Wamika Trehan
741/2020 Vs
For Stay S Hariprasad & 3 Ors
IA No. 1985/2020
For Exemption
IA No. 1986/2020
23. | Comp App (AT) (CH) Srinivasa Rao Mr. P Elayaraj Kumar Ms. JVL Bharathi R1
(Ins) No. 196/2021 Idupulapati Ms. Ananda Gomathi R2
For Stay Erstwhile Chief
IA No. 396 & 398/2021 | Promoter & Managing
For Urgent Hearing Director of ISR Infra
IA No. 397/2021 Pvt Ltd.
Vs
ISR Infra Pvt Ltd
Rep by RP & Liquidator
Pradeep Kumar
Sravanam & Anr
24. | Comp App (AT) (CH) Malayalam Industries Mr. Raghunathan VG Mr. S Sethuraman R1




25. | Comp App (AT) (CH) Samrat Khanna Mr. K Gaurav Kumar Mr. Y Suryanarayana
(Ins) No. 137/2022 Vs Mr. S Kishandan
LEPL Projects Limited
WITH
26. | Comp App (AT) (CH) Balaji Durairaj Mr. K Gaurav Kumar Mr. Y Suryanarayana
(Ins) No. 138/2022 Vs Mr. S Kishandan
LEPL Projects Limited
27. | Comp App (AT) (CH) UCO Bank Mr. Surya Teja Nalla Mr. Vinod Kumar
(Ins) No. 155/2022 Vs

For Stay

IA No. 361/2022

For Interim Injunction
IA No. 362/2022

G Ramachandran,
Liquidator of Sai
Regency Power
Corporation Pvt Ltd
WITH

28.

Comp App (AT) (CH)
(Ins) No. 49/2024
For Stay

IA No. 146/2024
For Urgent Hearing
IA No. 1321/2024

UCO Bank

Vs

Omniedge Futures Pvt
Ltd & Anr

Mr. Surya Teja Nalla

Ms. Janani Shankar R1
Mr. Vinod Kumar R2

29.

Comp App (AT) (CH)
(Ins) No. 288/2023
For Urgent Hearing
IA No. 877/2023
For Stay

IA No. 878/2023

Jomer Properties &
Investments Pvt Ltd &
Anr.

Vs

Kizhakkekara
Kuriakose Jose, RP of
ITMA Hotels India Pvt
Ltd.

Mr. B Ramana Kumar

Mr. Sankar P Panicker

WITH
30. | Comp App (AT) (CH) Mathew Mylakulath Mr. B Ramana Kumar Mr. Sankar P Panicker
(Ins) No. 289/2023 Jose & Anr.
For Urgent Hearing Vs
IA No. 881/2023 Kizhakkekara
For Stay Kuriakose Jose,
IA No. 880/2023 RP of ITMA Hotels
India Pvt Ltd
31. | Comp App (AT) (CH) The Southern Power Mr. Arfat Mohammed Mr. VVSN Raju
(Ins) No. 468/2023 Distribution Company
For Stay of Andhra Pradesh Ltd.
IA No. 1461/2023 & Anr.
Vs
Om Shakti Renergies
Limited & Anr.
32. | Comp App (AT) (CH) Municipal Corporation | Mr. Arun Karthik Mr. Ashwin Shanbhag
(Ins) No. 112/2024 of Greater Mumbai Mohan R1
For Stay Vs Juris Corp- R2
IA No. 300/2024 Abhilash Lal, RP of
Seven Hills Healthcare
& Anr.
WITH
33. | Comp App AT) (CH) Municipal Corporation | Mr. Arun Karthik Mr. Ashwin Shanbhag
(Ins) No. 200/2024 of Greater Mumbai Mohan R1 Juris Corp &
For Exemption Vs Mr. Avinash Krishnan
IA No. 545/2024 Abhilash Lal, RP of Ravi- R2
Sevenhills Healthcare Mr. Abhishek
Pvt. Ltd. & 2 Ors. Jenasenan- R3
WITH
34. | Comp App (AT) (CH) Municipal Corporation | Mr. Arun Karthik Mr. Ashwin Shanbhag

(Ins) No. 216/2024
For Exemption
IA No. 578/2024

of Greater Mumbai

Vs

Abhilash Lal, RP of

Seven Hills Healthcare

Pvt. Ltd. & 2 Ors
WITH

Mohan

R1 Juris Corp &

Mr. Avinash Krishnan
Ravi- R2

Mr. Abhishek
Jenasenan- R3




35.

Comp App (AT) (CH)
(Ins) No. 236/2024
For Stay

IA No. 627/2024

Municipal Corporation
of Greater Mumbai
Vs
Abhilash Lal, RP of
Sevenhills Healthcare
Pvt. Ltd. & Anr.

WITH

Mr. Arun Karthik
Mohan

Mr. Ashwin Shanbhag
R1

Mr. Avinash Krishnan
Ravi- R2

36.

Comp App (AT) (CH)
(Ins) No. 237/2024
For Stay

IA No. 628/2024

Municipal Corporation
of Greater Mumbai

Vs

Abhilash Lal, RP of
Sevenhills Healthcare

Mr. Arun Karthik
Mohan

Mr. Ashwin Shanbhag

Pvt. Ltd.
WITH
37. | Comp App (AT) (CH) Dr. Renuka Rani Mr. Dwarakesh Mr. Ashwin Shanbhag
(Ins) No. 253/2024 Maganti Prabhakaran R1
For Exemption Vs Mr. Abhishek

IA No. 680/2024
For Stay

Abhilash Lal, RP & 2
Ors

Jenasenan- R3

IA No. 681/2024 WITH

38. | Comp App (AT) (CH) Dr. Renuka Rani Mr. Dwarakesh Mr. Ashwin Shanbhag
(Ins) No. 256/2024 Maganti Prabhakaran R1
Leave to file Vs Mr. Abhishek

IA No. 685/2024
For Exemption
IA No. 686/2024
For Stay

IA No. 687/2024

Abhilash Lal, RP & 2
Ors

WITH

Jenasenan- R3

39.

Comp App (AT) (CH)
(Ins) No. 462/2024
For Stay

IA No. 1261/2024

Jitendra Das Maganti
Vs

Abhilash Lal, RP of
SevenHills Healthcare
Pvt Ltd

Mr. Dwarakesh
Prabhakaran

Mr. Ashwin Shanbhag

40.

Comp App (AT) (CH)
(Ins) No. 99/2025
For Stay

IA No. 272/2025
For Additional Docs
IA No. 273/2025

G Shankar

Personal Guarantor of
Peekay Mediequip Ltd
Vs

Piramal Capital &
Housing Finance Ltd

Mr. BSV Prakash
Kumar

Mr. Vikram Wadehra

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

S

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at: https://nclat.nic.in/sites/default/files/2023-
11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan

(044-28880500), or through email on e-mail I1D: vcnclatchennai5@gmail.com

By the order of Hon’ble Member (Judicial)

Copy to:
Chennai Bench
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